
28.04.2015   J-1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M.
1. W.P.(C) 3982/2015 CHANDRA SHEKHAR PETITIONER-IN-PERSON

VS.UOI AND ORS. AJAY DIGPAUL,KUNAL PUNJ
M.ATYAB SIDDIQUI,JAYA GOYAL
ARJUN HARKAULI

2. LPA 41/2015 PARVEEN KUMAR BENIWAL SUNIL K.MITTAL,VIPIN K.MITTAL
VS.GOVT.OF NCT OF DELHI & ANR. ZUBEDA BEGUM,SANA ANSARI

COURT NO. 5 
(DIVISION BENCH-5)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT 
HON'BLE MR. JUSTICE R.K.GAUBA

AT 2.15 P.M
1. W.P.(C) 2009/2014 KATHURIA PUBLIC SCHOOL & ORS.  A.S. CHANDHIOK, VIKAS MEHTA

VS. UNION OF INDIA & ORS. RITESH KUMAR, RAJAT SEHGAL
HONEY KUMARI, MAYANK BAMNIYAL
RIPU DAMAN BHARDWAJ
T.P. SINGH, AJAY VERMA
AMIT MEHRA, SANJAY PODDAR
SANJAY KUMAR PATHAK
K. KAUMUDI KIRAN
SUNIL KUMAR JHA
GOVIND KUMAR, PAVNI PODDAR
SHEFALI JAIN, RAKESH KUMAR KHANNA

COURT NO. 25 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE V.K.SHALI

AT 4.30 PM
1. RSA 235/2008 KUSUM LATA & ORS SAMRAT NIGAM

VS DDA RAJIV BANSAL
2. RSA 226/2008 RIAZUDDIN SAMRAT NIGAM

VS DDA & ORS RAJIV BANSAL



28.04.2015   J-2  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 27  
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE G.P.MITTAL

AT 10.30 A.M.
1. MAC.APP. 996/2011 NEW INDIA ASSURANCE CO LTD. K.K.BHAT

VS. NEELAM SHARMA & ANR.
2. MAC.APP.339/2012 NATIONAL INSURANCE CO LTD. SHANTHA DEVI RAMAN

VS. NITASHA RANI & ORS GARUD M.V.,S.N.PARASHAR
3. MAC.APP. 865/2012 NITASHA RANI & ORS. S.N.PARASHAR

VS. MANOJ KUMAR & ORS. SHANTHA DEVI RAMAN
GARUD M.V.

4. MAC.APP. 1075/2013 UTTAR PRADESH STATE ROAD SHADAB KHAN
TRANSPORT CORPORATION SN PARASHAR
VS.SUNITA ARORA & ANR.

5. MAC.APP.343/2015 SUNITA ARORA & ANR. S.N.PARASHAR
VS. UTTAR PRADESH STATE ROAD SHADAB KHAN
TRANSPORT CORPORATION

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE SUNITA GUPTA

AT THE END OF THE BOARD
1.CRL.A.590/2012 MS.MANKHANCHING TOMBING SUNITA ARORA

VS.DIRECTORATE OF REVENUE KRISHAN KUMAR
INTELLEGENCE SATISH AGGARWALA

AMISH AGGARWALA

COURT NO.15
HON'BLE MS. JUSTICE DEEPA SHARMA

1. W.P.(c) 2669/2015 RAMESH CHAND M. HUSAIN 
   CM APPL. 4772/2015 VS. JAMIA MILLIA ISLAMIA
2. W.P.(c) 1856/2003 DELHI TOURISM & TRANSPORTATION VIKRANT YADAV

DEVELOPMENT CORPORATION LIMITED
VS. PRESIDING OFFICER, INDUSTRIAL
TRIBUNAL NO.III, DELHI AND ANR.

    HIGH COURT OF DELHI                            
    27th APRIL, 2015                             REGISTRAR (LISTING)


